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i for Allotment of oodgrai 
under 'Food for Work' Schem 

14 SHRI P. RAJAGOPAL NAIDU : 
Will'th Minister of RURAL ltECONS-
T UCTION be pleased to state : 

(a) whether there is any basis for 
alloting food grains to States under the 
'Food for Work' Scheme; 

(b) it so, the details thereof; 

(c) whether Government are con .. 
templat'ng to bring changes in this 
cherne; and 

(d) if so,- the d tails there('.:!? 

THE MTNISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
R. V. SWAMINA,THAN): (a) and (b) 

es, Sir. In the first two years viz. 1977-
78 and 1978-79 the food grains were 

llocated to different states on the 
basis of the demands received from 
them. However in the current year, 
i.e., 1979-80 the demands for exceeded 
the quantity of foodgrnin! available 
for utilisation. under the programme. 
The ullocatiC'ns 'were, therefore, maCle 
on the basis ot rural population of the 

tntes and their performance under the 
'programme during the previous year. 

(c) and (d). Presently, ~n change 
i~ being co templated. 

• overy of Natur 1 Gas in Andkm. 
Prade h 

15. SHRI P. RAJAGOPAL NAIDU: 
Will the inister of PETROLEUM 
AND eHE ALS be pleased to state: 

(a) whethe natural gas was found 
in ndhra Pradesh; and 

n) if so the n me of the pI ce? 

INI TE OF WORKS AND 
I G AND PETROLEUM AND 

_,..,.&.ll,;,l, ... .L",C (SERI P. c. SETHt): 
(b). Oil Natural Gas Com-

whi drilllnct well on 
st cture (West Godav ri 

Prad h) cam across 

natural gas. The well proj ted 1; 
5,000 metres is still -under drilling. T 
nature of the find will be know on y 
after the well is drilled finally aad 
tested. 

Change in Ve Ue o,f 1980 01y pies 

16. SHRI ARVIND' NET AM: Will 
the Minister of EDUCATION be pleas-
ed to state: 

(a) whether Government h ve re-
ceIved any proposal from U.K. or 
U.S.A. to change the venue of 1980 :1 
Olympics :trom Moscow; and 

(b) what is the reaction of Gov-
ernment thereto? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL 
Ii' RE (SHRI B. ~HANKARA,NAND): 
(a) and (b). The proposal to change 
the venue 0' 1980 Olympics from 
Mosco.,., has been recei ved fr: m 
U.S.A. The decision regarding venue 
fo' Olympic Games falJ squar y 
wiU'in the purview of the Inter-
national Olympic COlnmittee which 
is independent of Governments. 

Wheat and Rice for "FoOd for Wo 'li 
Programme in. West B 1 

17. SHRI CHITTA BASU: Will the 
Minister o,f RURAL RECONSTRUC ... 
TION be pteased to state: 

(a) whether the "Food for Work'" 
Programme in different States particu 
lar1y in West Bengal suffered to a 
great extent in the recent months due 
to non-availability of wheat and rice 
from the Centre; 

(b) if f=:O, the reasons for the non-
aV'ai~a~illty of rice and wheat; > 

(c the a ocations of wheat a,nd rice 
fo different Stat s under this progr 
me du ing t e last 'x month. ; 

(d) wheth r Government propose to 
co tinue thi programme; and 

(e) Of. not; tb - T ions t ereOf? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF} AGRICULTUR]l 
(SHlU R. V. SWAMINATHAN):. 
(a) and (b). No, S,4r. Sufficient 

lea es 01 foodgrains w:re made t'O 
he State Governments, particularly 

We t Bengal and the' Food for 
orks" P ogramme did not suffer on 

this account in the recent months. 

(c) A statement indicatin he aUQ" 
cations combinedly for wheat and ric 
made to different states during the 
ear 1979~80 is herewith attached. 

(d) Yes, Sir. 

(e) Does not arise. 

statement 

oodgrains AlIo ated undt"f A on 
S1. Stat JUTs. ------ 17. 1-8 
No. Normal pedal Total Total T tal 

Food for Food for (Lakh Foodgrains fo dgrainl 
W rk Pr Work rog. M. reI ased ufliz d al 

(Lakh M. CLakh M. Tonn s) (M. Tonnes) per r port 
Tonnes) Tonn s) reeciv d 

from State 
ovts. 

(M. 
T nn ) 

2 3 5 6 7 

----
I Andhra Pradesh l' 280 0'720 2'000 2 00,000 1,16,067 '0 

2 Assam 0'3 10 0'3 10 5,000 .R. 

3 Bihar I' g60 I' 000 2'960 2,4 ,000 1,3°,346, I 

4 Gujarat 0'410 0'410 3 1 ,000 24,535' ~ 

5 Haryana o'!;150 0'3.50 0·600 50,000 33,000· O. 

6 Himachal Prad sh 0'°70 0' 1~5 0' 195 19,500 10,30 '0 

7 Jammu & ashmir . 0' 150 0'300 0'45° 22,500 I I, II '0 • 

8 Karnataka 0 6 460 0'460 23,000 9,562' 8 

9 Kerala 0'375 0'375 22,000 11,858. 2. 
10 Madhya Pradesh I" 300 I' 700 3' 00 3,00,000 1,48,821' 0 

II Maharashtra 0·810 0'350 1'160 r ,16,000 95900'0 

12 Manipur 0'020 O'o~o 0'040 500 5°0'0. 

13 M gha1aya 0'020 0'01 0'030 

t4- agaland . 0'020 o'O~o 0'07° 2,000 J 43·0 
15 rissa t·~o 0·610 2' 50 2,0 ,00 51 1' 7 
)6 Punj b o·~go 0'290 24,500 , ° ' 0 

17 Rajasthan 1·810 0,85° ~' 60 2 00 

18, ikkim 0'010 0 ' 010 

T mil adu 0'470 0'470 20,000 
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1 2 3 4 5 6 7 

20 Tripura . o ' Bo o ' 1~0 0'2 ° 20,000 12 789' 00 

21 Uttar Prad sh '790 4,29, 00 2,~0,000' 00 

22 We t B ngal 2' 150 1,95,0 0 1 , 14,2 1 3' DO 

23 un chal Prad h 0 '005 0'°°5 500 N.R. 
2 izol'am . 0 '010 0'010 0'020 1,000 

25 Pondichecry ; '007 0'0°7 700 364 '12 

2 ndaman & Ni bar 
I land ·0 ° · 05 o· 058 175 N. . 

27 handigarh 0 '0°°5 

OTAL 15'00 • 

nus and other Demaa Of P 'I' 
Employ 

18. SHRl CHITTA BASU: Will th 
, . ter of COMMUNICATIONS b 

(a) whether it is a fact 'that em .. 
loyees of' the P&T Department hav 

n agitating for Bonu and other 
mands since tOng; 

(b) it so, whether Government have 
inee f,ormula ed it vie 5 on their 
emands; 

(c) if 0, the nature of Govem-
nt' views thereon; 

(d) wheth r Go,vemm nt propo!e t. 
ve bi-partite n gotiations with th 
ploy ~ for the arly settlement 

• 1h dispute; and 

( ) . if so, what st ps ave so far 
en ta ~ en in thi behal:f? 

THE MINISTER 0 PA;RLIAMEN-
Y A FAIRS AND COMMPNICA ... 

ONS (SHRI BIDSH:M:A NARAIN' 
G ): (a) to ( ) . A with Railway 

ploy the P&T employee also 
d nding the gran of 

When e Gcvemment 
a Q ided in 0 moor, 1 79 to 
t Bonu to the Railway ploy 
h en Minister or Communi ... 

0'0005 50 N.R. 

9 '720 24' 72 • 21,99,425 12 22,629' 23 

tatesjUTs. 

tions announced that a similar ~chem.e 
would be extended to the P&T em-
ployees al~o, A suitable formula 
productivity-linked bonus ia undo_r 
considerat'.cD. The representation in 
~he Departmental Council of JCltI 

aVi 'also b ,'conJulted in tbi8 
gard. 'r1:e views of the Governmer.t 
on thi~ ~cheme are being formulated. 

LaDd Relorms 

19. SHRI CHITTA BASU: Will the 
Minister of RURAL RECONSTRUC-
TION be pleased to state: 

(a) whether it .... is a fact tha imp 
m ntatfon of Land Reforms measu 
ha b n amy; 

(b) if 50, the reason thereof; 

(c) th total amount at land 0 
v ted in the state Gov rnment!9. 
ributed by the state Governmen, 

and expected u:rplua I ~ in 
tate; and 

(d) what specific step GONi rnme t 
}lropos to ake for the fl.'ectiv 
plem ntation of land reform.s! 

THE MmTSTER OF STATE IN THE 
MINISTRY OF AGRICULTtJRB 
(SHRI R. V. SW Al\4lNATHAN): ( 
and (b). Th overill progress in 




